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Dated this Monday, the 4th day of September, 2000.

TRIBUNAL’S ORDER

Ms. Neelima Gohad for Shri S.P. Saxena states that

Shri S.P. Saxena is not appearing for the Original Applicants.

2. Shri R. R. Shetty for Shri R. K. Shetty, Counsel for
respondents.
3. Notice on R.P. to the applicants are necessary. It seems

in some cases notices were served but no acknowledgements are
received. ;Notice be served to applicants at their address by

Registered post intimating the next hearing date.

4. List for orders on 30.10.2000.
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